IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 27.06.2022

C.C [|Dealing|Sea

. .A.No. i i [case No. .
Applicant Type |[Section|jt
R.K.MOHAPATR GENERA (Sea
1 8 A‘ : 236/2022 103.01.2022 |RSA/128/2018 L t
No-)
3835/202 WP (C) /10749/202 |GENERA (Sea
2 s P.K.PARIDA 10.02.2022 t
2 1 L
No-)
(Sea
B.R. 5524/202 GENERA
3112 [ gluapart ) 15.02.2022 (09C/2992/2001 |’ t
No-)
6086/202 GENERA (Sea
4 2 K.SAHOO ) 16.02.2022 WP (C) /7442/2020 | t
No-)
20329/20 GENERA (Sea
5 s M ROUT 05.04.2022 |CRLMP/162/2022 t
22 L
No-)
(Sea
CRIMINA
6 5 S K SAHU 20895/20 06.04.2022 ABLAPL/3199/202 |GENERA L MISC- t
22 1 L No-
1
2)
(Sea
7 |21 |p.x.momanty 22910720 115 04 2022 loJc/5924/2001  |CENERA t
22 L No-
2)
(Sea
29333/20 GENERA |[FIRST |t
8 |11 H.K. MALLICK | 7 02.05.2022 |[FA/176/1986 L APPEAL INo-
7)
(Sea
29348/20 CONTC (CP) /182/2 |GENERA t
9 2 R K BISOI 5 02.05.2022 016 L No-
7)
(Sea
10 |2 P K NAYAK 30333/20 05.05.2022 WP (C)/14762/200 |GENERA t
22 7 L No-
7)




(Sea

32923/20 WPC(OAC)/2978/2 GENERA t
11 |2 K MOHANTY |77 12.05.2022 |7 ¢ . oo
7)
(Sea
32924/20 WPC(OAC)/2979/2 GENERA t
12 12 K MOHANTY | ° 12.05.2022 | ¢ . o
7)
(Sea
32925/20 WPC (OAC) /2977/2 |GENERA t
13 12 K MOHANTY |77 12.05.2022 | ¢ . oo
7)
(Sea
32927/20 WPC(OAC)/2975/2 GENERA t
14 2 K MOHANTY | ° 12.05.2022 | ¢ . o
7)
(Sea
WRIT
15 |4 K RATH 55736720 117 052022 |ogc/12894/1998  [P*NERM pranch- |F
7 18)
(Sea
16 |3 k LENKA 22337720 115 05 .2022 lwp(C)/3557/2011 |CENERA t
22 L No-
18)
(Sea
WRIT
17 15 DEV NAG 22521/20 19.05.2022 [WP(C)/6925/2020 iENERA BRANCH- ;O_
> 22)
37970/20 WRIT t(sea
18 |3 .K.SAHOO s 24.05.2022 |CMP/637/2021 C.0. |BRANCH- |
> 32)
(Sea
15 |4 K RouTRAy |38699/20 |, oo L0,y [WP(C)/14954/202 |GENERA t
22 1 L No-
32)
(Sea
20 |4 B.UDGATA 38680/20 25 05.2022 WP(C)/12273/201 GENERA t
22 3 L No-
32)
(Sea
21 111 K JENA 38872/20 1,6 05.2022 |oTaPL/34/2018  |[CENERA t
22 L No-
32)
(Sea
22 |11 K JENA 38873/20 1,6 05.2022 |oTaPL/33/2018  |[CENERA t
22 L No-
32)
38880/20 WPC (OAC) /1177/2 |GENERA (Sea
23 |5 K MOHANTY | 26.05.2022 | ¢ : t

No-




32)

WRIT (Sea
24 |3 C R NAYAK 38917/20 27.05.2022 WP(C)/19362/201 GENERA BRANCH- t
22 5 L 4 No-
37)
(Sea
39909/20 CRMINAL |t
25 |3 B.K.DAS o 02.06.2022 [BLAPL/3079/2022 [C.0. |- Soo70 |o
9)
(Sea
26 |4 K . SAHOO §2197/20 03.06.2022 |CRLMC/2701/2004 [C.O. ;O_
9)
(Sea
RATIKANTA 40745/20 WP(C)/16984/202 t
27 17 [T o 10.06.2022 | c.o. ol
9)
41370/20 WP (C) /12575/202 |GENERA 'RLIT ésea
28 123 |P K RATH 20.06.2022 BRANCH-
22 2 L No-
1
1)
(Sea
2 |3 s k BEpERa (41400720 |0 oo WP(C)/15122/202 |GENERA t
22 0 L No-
1)
(Sea
B.R. 41431/20 GENERA t
30 |3 S iNApATT s 20.06.2022 |0JC/14504/2001 |7 o
1)
(Sea
31 |5 A K NavAK  S1207/20 o0 06,2022 [Lan/28/2019 GENERA t
22 L No-
1)
41712/20 WP (C)/18719/201 |GENERA "RIT ésea
32 |25 |k saHOO 20.06.2022 BRANCH-
22 6 L ; No-
31)
(Sea
33 110 M NAYAK 41722720 154 06.2022 |RSA/64/2012 GENERA t
22 L No-
31)
(Sea
34 |10 |M NAYAK 41723720 1,4 06.2022 |RSA/64/2012 GENERA t
22 L No-
31)
(Sea
CRIMINA
35 |12 K K NATH 21728/20 150062022 cRa/103/2001  [SPNERAT o
APPEAL
1)
26 |s K. MALLICK 32726/20 0 062022 gPC(OAS)/Bl/ZOl iENERA éSea




No-
1)
(Sea
37 g H.K. MALLICK 41727/20 50.06.2022 WPC (OAS) /25/201 |GENERA t
22 5 L No-
1)
(Sea
38 o 0 k. MALLIck 41728720 | o . . |WPC(OAS)/33/201 [GENERA t
22 5 L No-
1)
(Sea
39 |7 H.K. MALLICK 41729/20 50.06.2022 WPC (OAS) /26/201 |GENERA t
22 5 L No-
1)
(Sea
20 e 5 k. warnrck (21733720 |50 o 500, [WEC (OAS)/30/201 (GENERA t
22 5 L No-
1)
(Sea
a1 la X K NATH 41773/20 |, o6 2005 [WE(C)/11832/202 [GENERA t
22 2 L No-
1)
(Sea
22 | S K SAHU 41775/20 |, oo 2005 WP (C)/32130/202 [GENERA t
22 1 L No-
1)
(Sea
43 | S K SAnU 41783/20 |, 1o 500y [WE(C)/32127/202 [GENERA t
22 1 L No-
1)
(Sea
24 la o x mrisara 41796720 |50 oo 50,5 [WP(C)/36108/202 (GENERA t
22 1 L No-
1)
(Sea
WRIT
a5 |3 C NAYAK ;929/20 21.06.2022 [WP(C)/6564/2018 EENERA BRANCH- ;O_
11 66)
(Sea
SUVENDU 41938/20 WP (C)/10269/202 t
46 |3 CARIK s 21.06.2022 |, c.o. No-
66)
42000/20 WP (C) /12575/202 |GENERA 'RLiT t(sea
47 4 P K RATH 21.06.2022 BRANCH-
22 2 L No-
1
1)
(Sea
WRIT
as |7 G.JAYASINGH ;2063/20 21.06.2022 [0JC/9767/1998 fENERA BRANCH- ;O_
8 40)
149 |2 B P TANGA  |42064/20 |21.06.2022 [MATA/90/2018 GENERA |(Sea




22 L £
No-
40)
(Sea
RASHMI KANTA 42158/20 WP(C)/11593/202 t
50 |3 A o 22.06.2022 | c.o. o
40)
(Sea
RASHMI KANTA 42159/20 WP(C)/11591/202 t
51 |3 e o 22.06.2022 |} c.o. .
40)
(Sea
52 |6 A.K.BARIK g§284/20 22.06.2022 MACA/933/2016  [C.O. ;o_
40)
(Sea
o3 la % Lenka 42366/20 | o |ABLAPL/2869/202 |GENERA t
22 2 L No-
40)
(Sea
54 |3 A.K.PARIDA |22281/20 |h5 g o0pp [WP(C)/10873/201 . t
22 8 No-
40)
(Sea
55 |3 A. K. PARIDA §§584/20 23.06.2022 WP (C)/5373/2016 [C.O. ;o_
40)
(Sea
56 |10 K. SAHOO §§598/20 23.06.2022 MACA/315/2007 |C.O. ;O_
40)
(Sea
57 |5 B.K.MOHARANA | 12093720 o5 6 5ppp [WP(C)/13386/202 | t
22 2 No-
40)
(Sea
58 |4 U.K.SAHU §§660/20 23.06.2022 WP (C)/5499/2013 |C.O. ;O_
40)
(Sea
WRIT
59 |3 M.K.RATH 42692/20 1,5 g 2022 WE(C)/37703/202 | o gpance- &
22 1 : No-
34)
(Sea
60 |6 D. DHALL §§714/20 23.06.2022 WP (C)/3278/2006 [C.O. ;O_
34)
(Sea
61 |2 |M. NAYAK 12994720 194 062022 1719 /30044/201 g o .

34)




(Sea

62 MANASI DAS §2025/20 24.06.2022 |[WP(C)/7338/2014 ;O_
34)
WRIT
BRANCH [(Sea
DR.PURUSOTTA [43030/20 WP (C)/13404/202 (DIVISI |t
63 M CHULI 22 24.06.2022 2 ON No-
BENCH- [118)
3)
(Sea
BIJAYA KUMAR 43055/20 WP (C) /13815/202 t
64 SETHT 55 24.06.2022 5 No-
118)
(Sea
65 G.R. DAS 43061/20 24.06.2022 WP (C)/12058/202 t
22 2 No-
118)
(Sea
66 A. PATTNAIK §§O82/20 24.06.2022 |CRLMP/862/2022 ;o_
118)
(Sea
67 C.R.SWAIN 22089/20 24.06.2022 [WP(C)/1961/2013 ;O_
118)
(Sea
68 R.R. NAYAK 43107/20 24.06.2022 ABLAPL/2872/202 t
22 0 No-
118)
(Sea
69 S.K.SAHU §§114/2o 24.06.2022 WP (C)/5591/2013 o
118)
(Sea
WRIT
70 J.K.MISHRA 2 43144/20 24.06.2022 WP (C)/14541/202 BRANCH- |*
22 2 No-
1
4)
WRIT
(Sea
BRANCH
71 D.SWAIN 23152/20 154 06.2022 17 (O /18799/202 (DIVIST |o
ON 101)
BENCH)
(Sea
CRIMINA
72 B. MOHANTY |23198/20 o4 06.2022 [RBLAPL/6039/202 L MISC- |
22 2 5 No-
12)
(Sea
CRIMINA
73 s DASH 43163/20 |, ¢ o0pp ABLAPL/6094/202 L mIsc— |E
22 2 3 No-




(Sea

74 |3 raHUL sETHT 25170720 b4 g6.000p RBLAPL/5967/202 t
22 2 No-
12)
(Sea
75 |3 M.R.DASH 43191720 |5, 4g.200p PBLAPL/6033/202 t
22 2 No-
12)
WRIT
43193/20 BRANCH ésea
76 |5 R.C.ROUT o 24.06.2022 WP(C)/2547/2022 (DIVISI |-
ON 122)
BENCH)
(Sea
27 |3 R.K.MOHAPATR [43196/20 |,, o 0., [WP(C)/15669/201 t
A 22 2 No-
122)
(Sea
78 | SARAT DASH 43197/20 54.06.2022 ABLAPL/6020/202 t
22 2 No-
122)
(Sea
79 2 R. K. BARTK 25208720 ) 46 0022 (WP (C)/14761/201 t
22 2 No-
122)
(Sea
DEBENDRA 43209/20 WP (C) /15523/201 t
80 |5 SHALN o 24.06.2022 |, oo
122)
(Sea
o1 |3 o BEHERA 43211/20 |,, oo ,0,, WP(C)/18868/201 t
22 3 No-
122)
(Sea
82 6 R.K.MANGARAJ |23216/20 1, 46 0ppp (WP (C)/18866/201 t
22 3 No-
122)
(Sea
S. K. 43218/20 WP (C) /14286/201 t
83 32 |t o 24.06.2022 | .
122)
(Sea
84 |3 R.K.MANGARAJ |13219720 1y g6 . 002p (WP (C)/18867/201 t
22 3 No-
122)
(Sea
85 |3 R.K.MANGARAJ | 23221720 11y 6. 0022 WP (C)/18868/201 t
22 3 No-
122)
86 |3 R.K.MANGARAJ 33224/20 24.06.2022 QP(C)/18869/201 ésea




No-
122)
(Sea
P. K. 43228/20 t
87 |14 MOHADATEA 5 24.06.2022 |CRLREV/229/2020 Voo
122)
(Sea
RAMAKANT 43231/20 WP (C)/33284/202 t
88 |3 MOHANTY s 24.06.2022 | No-
122)
(Sea
CRIMINA
89 |3 P.C.CHHINCHA |43238/20 |, ¢ 5020 BLAPL/4829/2022 L MISC- |©
NI 22 No-
3
9)
(Sea
90 |3 |sarar swain |232*1/%0 24 06.2022 Maca/96/2022 .
9)
(Sea
o1 |3 . x. swarn 232*%/20 a4 06.2022 |cRiMc/3065/2014 .
9)
(Sea
92 |3 M. K. SWAIN §§250/2o 24.06.2022 |CRLMC/3062/2014 ;O_
9)
43251/20 CRIMINA ésea
93 |4 M. K. SWAIN | ) 24.06.2022 |CRLMC/3063/2014 L MISC- |
1
6)
(Sea
o1 |s S DASH 43268/20 |,, ¢ 500, WE(C)/35306/202 t
22 0 No-
6)
(Sea
95 |3 M.SWAIN 43274720 154 0g.2022 |WF(C)/12720/202 t
22 2 No-
6)
(Sea
96 |3 N.MALLICK 23276720 |54 06,2022 WE(C)/13190/202 t
22 2 No-
6)
(Sea
97 |5 S. B. DAS §§297/20 24.06.2022 MACA/941/2016 ;o_
6)
(Sea
98 |3 K. SAHOO §§302/2O 24.06.2022 MACA/175/2009 ;O_
6)
99 |3 R.SETHI 143304/20 |24.06.2022 |ABLAPL/6044/202 [C. |(Sea




22 2 £
No-
6)
(Sea
10 1y |p. navak 43317720 154 06.2022 |RSA/281/2017 c.o. t
0 22 No-
6)
(Sea
10 11 |p. navak 43320/20 1, 06.2022 [RSA/131/2011 c.o. t
1 22 No-
6)
(Sea
10 1,1 Ir.Bac 43321720 1,1 06.2022 |RSA/131/2011 c.o. t
2 22 No-
6)
(Sea
1017 |p. navak 43324/20 |5, 06.2022 [RSA/247/2008 c.o. t
3 22 No-
6)
(Sea
10 |, o SAHOO 43351/20 |,, o .. [BLAPL/10286/202 |GENERA t
4 22 1 L No-
6)
(Sea
101, B.R.SENAPATT |3°°7/20 14 06.2022 lMACA/537/2010 |c.o. t
5 22 No-
6)
(Sea
10 43362/20 WPC (OAC) /1623/2 £
;e B.B.DAS o 24.06.2022 | 7 c.o. .
6)
(Sea
10 S.K.BHANJADE 43365/20 WPC(OAC)/1974/2 t
2l : o 24.06.2022 |77 c.o. .
6)
(Sea
1015 MOHAN BEHERA “5360/20 o4 06,2022 |conTc/1178/2016 |c.0. |CONTEMP |t
8 22 T No-
2)
WRIT
(Sea
BRANCH
10 DILLIP KU. 43367/20 WP(C)/41856/202 t
5 |3 i o 24.06.2022 | c.o. |(DIVIST |°
ON 114)
BENCH)
(Sea
11 4 MANAS PATI 43384/20 24.06.2022 WP (C) /12965/202 C.0O. t
0 22 2 No-
114)
(Sea
il 4 KSHITISH 2386/20 24.06.2022 MACA/356/2015 c.0. t




114)

(Sea

. RAHUL SETHI 43387/20 24.06.2022 |CRLREV/254/2022 t

2 22 No-
114)
(Sea

11 B.K.sagoo 23391720 ) 06,2022 |CRLREV/163/2022 t

3 22 No-
114)
(Sea

il GANESH SAHOO §§393/20 24.06.2022 |CRLREV/259/2022 IE]O—
114)
(Sea

L1 s. K. sanoro |23408/20 1ho e 5022 lMaca/96/2022 t

5 22 No-
114)
(Sea

WRIT

11 L.D.PANDA 43410/20 25.06.2022 WP(C)/14967/202 BRANCH- t

6 22 2 ; No-
18)
(Sea

11 I 43412/20 |, 1o ,0q, WP(C)/15209/202 £

7 22 2 No-
18)
(Sea

11 o 1 wrsmra 43413720 o oo o WP(C)/12391/202 t

8 22 2 No-
18)
(Sea

11 Ak moranTy 43414720 |0 oo 0o, ABLAPL/5758/202 £

9 22 2 No-
18)
(Sea

12 < asH 43415/20 |, oo [WP(C)/12384/202 t

0 22 2 No-
18)
(Sea

12 L.vomNaTy 23416720 oo 06 2022 [BLAPL/4824/2022 t

1 22 No-
18)
(Sea

12 s oasH 43418/20 |, 1o 504, WP(C)/12383/202 t

2 22 2 No-
18)
(Sea

12 ‘. TENA 13423/20 |, oo ,0p, WP(C)/15049/202 £

3 22 2 No-
18)

12 SAROJ KUMAR (43436/20 25.06.2022 WP(C)/5790/2015 (Sea

4 PARIDA 22 t




No-

18)
(Sea
12 R.K.SARANGT |23437/20 |ho 06 0022 WP(C)/14793/202 t
5 22 2 No-
18)
(Sea
12 s. K. 43453/20 £
2 o anaapEe  |an 25.06.2022 (CRLREV/232/2022 |C. o
18)
(Sea
12 P. K. 43454/20 WP (C) /14801/202 t
7 > MALLICK 22 25.06.2022 2 c. No-
18)
(Sea
12 20 R K MALLICK 43457/20 25.06.2022 |CRLA/390/2010 C. t
8 22 No-
18)
(Sea
12 1o R k MaLnIck 23498720 oo 06 2022 (cRLA/390/2010  |C. t
9 22 No-
18)
(Sea
13 10 lp.c. momanTy #3%°°7/20 15 06.2022 IcRLA/394/2010  |C. t
0 22 No-
18)
(Sea
13 o |s s prswan 43460720 oo 06,2022 |cRLA/399/2010  |c. t
1 22 No-
18)
(Sea
13 14 M.K.pANDA 23404720 oo e 5022 |LaA/143/2010 c. t
2 22 No-
18)
(Sea
13 |, o A 43466/20 | o o WP (C)/22432/201 | £
3 22 4 No-
18)
(Sea
13 g M.K.pANDA  |23%07/20 lo5 06 2022 |LAM/144/2010 c. t
4 22 No-
18)
WRIT
13 43468/20 BRANCH ésea
5 4 M.N.MOHANTY 29 25.06.2022 WP(C)/2887/2020 C. (DIVISI No-
ON 105)
BENCH)
(Sea
13 1o M.K.paNDA 23472720 |55 06 2022 |LAR/4/2012 c. t
6 22 No-

105)




(Sea

1315 s. K. saHoo |13473/20 1,5 46 2022 MaTA/58/2021 t
7 22 No-
105)
(Sea
13 1o |5.pEHERA 43477/20 |5 06,2022 [RSA/212/2005 t
8 22 No-
105)
(Sea
13 1g B .BEHERA 43479/20 |,¢ 6. 2022 [RSA/131/2014 t
9 22 No-
105)
(Sea
14 43481/20 FIRST t
o ° KSHITISH 55 25.06.2022 MATA/76/2021 APPEAL  [No-
1)
(Sea
14 11 lp.c.vomanty 43482720 oo 06 2022 |sa/140/2002 t
1 22 No-
1)
(Sea
14 D.NAYAK 43483720 1,5 06,2022 [RSA/282/2013 €
2 22 No-
1)
(Sea
14 3 SWAPNA SAHOO 43484/20 25.06.2022 [MATA/120/2022 t
3 22 No-
1)
(Sea
14191 l7.p.kAR 43485/20 155 16,2022 |SA/140/2002 t
4 22 No-
1)
(Sea
145 p. N. NAYAK |23486/20 oo e 2022 lMATA/41/2022 t
5 22 No-
1)
(Sea
14 11 powwavak (23487720 oo 062022 [RSA/457/2003 t
6 22 No-
1)
(Sea
14 g 7. R. Nayag |13488/20 o 06 2022 MaTA/41/2022 t
7 22 No-
1)
(Sea
14 43489/20 SECOND |t
g |7 M.BEHERA o 25.06.2022 |SA/99/1992 APPEAL INo-
3)
WRIT (Sea
;4 3 RABI SAMAL §§495/20 25.06.2022 |CMP/473/2022 BRANCH- |t
3 No-




14)

15 GYANENDRA 4349620 t(Sea
CHANDRA 25.06.2022 |CMAPL/26/2020 M.J.C
0 22 oo
SWAIN

1)
(Sea

15 MOTILAL 43498/20 WP (C) /15504/200 t

1 MISHRA 55 25.06.2022 |, -
1)
(Sea

15 MOTILAL 43499/20 WP (C)/16312/200 N

2 MISHRA 22 25.06.2022 9 Voo
1)
(Sea

15 43502/20 WPC (OAC) /1624/2 oA t

3 M.N.MOHANTY | > 25.06.2022 |, U
1)

15 ASHUTOSH 43504/20 WP (C) /11645/202 WRIT ésea

4 MOHANTY 57 25.06.2022 |, BRANCH- |0~

3

33)
(Sea

- B. K. SINGH |25°06/20 ly5 g6.2022 [WF(C)/12974/202 £

> 22 2 No-
33)
(Sea

15 voN MoranTy 43510720 |he gc 500, [WP(C)/15284/202 t

6 22 > No-
33)
(Sea

- B. K. sINGH |23°11/20 1h5 g6 0022 TP (C)/12978/202 £

! 22 2 No-
33)
(Sea

- 5. k. singn 43512720 Lo o 5o [WP(C)/12976/202 N

8 22 > oo
33)
(Sea

WRIT

- M.BEHERA A3517/20 155 06.2022 N7 (C)/15443/202 BRANCH- |-

’ 22 2 6 No-
25)
(Sea

16 Mo MomanTy 43518720 ¢ oo 505, [WE(C)/15407/202 t

0 22 2 oo
25)
(Sea

-0 A.SAHOO 43519/20 |, e 505, |WP(C)/15228/202 N

- 22 > o
25)

;6 A P SAHOO 33520/20 s 06.2022 gp(c)/15330/202 ESQa




No-
25)
(Sea
16 |, 5. S. SWAIN 43522/20 25 06.2022 WP (C)/25317/201 |GENERA t
3 22 4 L No-
25)
(Sea
16 43524/20 CRIMINA 1
6 D.K. MALLICK 25.06.2022 |CRLA/289/2019 c.0. L
4 22 No-
APPEAL
6)
(Sea
16 PITABAS 43525/20 t
< |5 NAYAK o5 25.06.2022 [WP(C)/2102/2002 |[C.0O. No-
6)
WRIT
BRANCH (Sea
16 TAPAN KUMAR (43526/20 WP (C) /14708/202 (DIVISI |t
e 2 NAYAK o5 25.06.2022 |, C.o. |y No-
BENCH- [107)
1)
(Sea
16 TAPAN KUMAR |43528/20 WP (C)/11366/202 t
5 [ NAYAK 55 25.06.2022 |, C.0. No-
107)
(Sea
16 15 TapAN swaIn |23°29/20 |y 6 00pp [WE(C)/14287/202 | t
8 22 2 No-
107)
WRIT
BRANCH (Sea
16 DILLIP KUMAR 43530/20 WP (C) /14430/202 (DIVISI |t
5 2 SAHU o 25.06.2022 |, C.o. |y No-
BENCH- [104)
1)
WRIT (Sea
17 BASUDEV 43534/20 WP (C)/11975/202 e
o | BARTK 55 25.06.2022 |, c.o. ?RANCH No—
31)
(Sea
L7 R. B. MISHRA 43535/20 25.06.2022 We(C)/14822/202 C.0. t
1 22 2 No-
31)
(Sea
17 SATRUGHNA 43536/20 WP (C)/14418/202 t
54 DASH A o5 25.06.2022 |, C.0. No-
31)
(Sea
17 LAXMIDHAR 43537/20 t
5 |5 MOHANTY 2% 25.06.2022 |BLAPL/2383/2022 |C.O. No—
31)
117 |5 A. K. ROUL |43538/20 [25.06.2022 |WP(C)/9557/2022 |C.O. |(Sea




4 22 t
No-
31)
(Sea

17 NIRMAL KUMAR 43539/20 25.06.2022 WPC (OAC) /1389/2 t

5 SATAPATHY 22 015 No-
31)
(Sea

17 43540/20 WPC (OAC) /1392/2 t

5 TAPAN SWAIN 29 25.06.2022 015 No—
31)
(Sea

17 43541/20 WPC (OA) /1391/20 t

- L. D. PANDA 5 25.06.2022 15 No-
31)
(Sea

17 M. N. 43542/20 WPC (OAC) /1121/2 t

8 MOHANTY 22 25.06.2022 015 No-
31)
(Sea

17 43544/20 WPC (OAC) /1433/2 t

9 J.R. KAR 5 25.06.2022 015 No-
31)
(Sea

18 P. K. 43545/20 WPC (OAC) /1385/2 t

0 MALLICK 22 25.06.2022 015 No-
31)
(Sea

18 TAPAN SWATN 43546/20 05 .06.2022 WP (C)/14142/202 t

1 22 2 No-
31)
(Sea

18 BISHNU PRIYA 43547/20 WP (C)/12151/202 t

5 PANT 5 25.06.2022 5 No—
31)
(Sea

WRIT
18 S K BEHERA 43548/20 25.06.2022 WP (C)/10030/201 BRANCH- t
3 22 6 No-
2

9)
(Sea

18 ANIL SAHOO 43549/20 25 06.2022 ABLAPL/4324/202 t

4 22 2 No-
9)
(Sea

18 6 gaystneH |23°91/20 115 06,2022 |BLAPL/2182/2021 t

5 22 No-
9)
(Sea

2 canesH saHo0 35°%2/20 125 06.2022 |BLAPL/1238/2021 .




(Sea

18 ASUTOSH 43553/20 t
7 MEHER 52 25.06.2022 BLAPL/1105/2021 No-
9)
(Sea
18 B.B. MALLICK 43554/20 25.06.2022 |BLAPL/610/2021 t
8 22 No-
9)
(Sea
CRIMINA
18 M R BARIK 43555/20 | o ¢ 50py ABLAPL/10271/20 L mIsc— |E
9 22 21 No-
3
9)
(Sea
CRIMINA
19 SARAT DASH 43556/20 25 . 06.2022 ABLAPL/5147/202 L MISC— t
0 22 2 No-
3
9)
(Sea
19 43559/20 CRMINAL |t
1 M K PANI 25 25.06.2022 BLAPL/8959/2021 MISC—2  |No-
10)
(Sea
19 D.R.MISHRA 43560/20 25.06.2022 |CRLMP/1099/2022 t
2 22 No-
10)
(Sea
19 B.TRIPATHY 43561/20 25.06.2022 |CRLMP/1136/2022 t
3 22 No-
10)
(Sea
19 B.TRIPATHY |25°62/20 |h5 06,2022 |CRLMP/1135/2022 t
4 22 No-
10)
WRIT
BRANCH (Sea
19 SESHADEV 43564/20 WP (C)/14605/202 (DIVISI |t
5 BISWAL 22 25.06.2022 2 ON No-
BENCH- |106)
1)
WRIT
BRANCH (Sea
19 43565/20 WP (C)/14454/202 (DIVISI |t
6 B. K. DAS 2 25.06.2022 > ON No-
BENCH- |104)
1)
(Sea
19 B.K. LENKA |22°68/20 oo 06,2022 |cRLMP/1018/2022 t
7 22 No-
104)
(Sea
19 J. C. BARAL 43569/20 55 .06.2022 WP (C)/12043/202 t
8 22 2 No-

104)




(Sea

19 p. K. BarIk |23°79/20 oo 06 2022 lcrRLMP/1155/2022 t
9 22 No-
104)
CRIMINA |(Sea
20 43572/20 L t
0 R. R. DAS o 25.06.2022 |CRLREV/899/2019 REVISIO [No-
N 1)
(Sea
20 sumanTa pas 43573720 o oo oo [WR(C)/12622/202 t
1 22 2 No-
1)
(Sea
20 L. p. panpa 23975720 1ho 06 2022 |cONTC/3926/2022 t
2 22 No-
1)
(Sea
20 L. D. PANDA 43582/20 25.06.2022 |CONTC/3764/2022 t
3 22 No-
1)
(Sea
20 M. N. 43583/20 CONTEMP |t
: oAy o 25.06.2022 |CONTC/2817/2021 . .
1)
(Sea
20 Tk navax 43612720 o oo o . [WP(C)/11366/202 t
5 22 2 No-
1)
(Sea
20 43613/20 WP (C) /15050/202 £
. B.DAS o 27.06.2022 |7 o
1)
(Sea
20 A vomanry 43614720 o (o |WP(C)/13759/202 t
7 22 1 No-
1)
WRIT
(Sea
BRANCH
20 R K BARIK 43617/20 27.06.2022 WP(C)/28908/201 (DIVISI t
8 22 3 No-
ON 114)
BENCH)
(Sea
20 IR 43623/20 |0 1o p0q, WP(C)/15619/202 £
9 22 2 No-
114)
(Sea
21 M.K.PATI 43624/20 |9 06,2022 IMACA/1309/2017 t
0 22 No-
114)
il A.MOHANTY 32625/20 27.06.2022 MACA/1309/2017 ésea




No-
114)
(Sea
21 |, 5 K DAS 43627/20 |55 o 500y WE(C)/17951/202 t
2 22 1 No-
114)
(Sea
21 15 R K DAS 43629/20 |9 06.2022 WP(C)/557/2014 t
3 22 No-
114)
(Sea
21 |, TapaN swary 23632720 |50 oo 505, WP(C)/18349/201 t
4 22 5 No-
114)
(Sea
21 43633/20 WPC (OAC) /1800/2 t
5 2 DILLIP RAY 29 27.06.2022 015 No-
114)
(Sea
21 BASUDEV 43637/20 WPC (OAC) /2033/2 t
6 4 BARIK 22 27.06.2022 015 No-
114)
(Sea
21 43638/20 WPC (OAC) /1684/2 t
2B R.K.DEHURY | > 27.06.2022 | ¢ Moo
114)
(Sea
21 15 B.R.MOHANTY |23939720 o0 06 2022 [BLAPL/369/2022 t
8 22 No-
114)
(Sea
21 43640/20 CRIMINA |,
s 3 A.K.RAY 5 27.06.2022 BLAPL/3321/2022 L MISC- ||~
3 12)
(Sea
22 |, s parTanavak 23641720 |, oo 505, |RBLAPL/5040/202 t
0 22 2 No-
12)
(Sea
22 |, b SAHU 43649/20 |55 (o 50,5 WP(C)/15318/202 t
1 22 2 No-
12)
(Sea
22 |, b SAHU 43652/20 |, o 50,5 WP(C)/15321/202 t
2 22 2 No-
12)
(Sea
22 |, D SAHOO 43653/20 |55 (o 5005 WP(C)/15439/202 t
3 22 2 No-
12)
22 |4 D.SAHU 143654/20 |27.06.2022 [WP(C) /15323/202 [C. |(Sea




4 22 2 t
No-
12)
(Sea
22 1y D. SAHOO 43655/20 1,9 1g.2022 (WP (C)/15442/202 |, t
5 22 2 No-
12)
(Sea
22 1, M N MOHANTY |23696/20 |55 06 2022 |RPFAM/2/2022 c.o. t
6 22 No-
12)
(Sea
22 4 M.N.MOHANTY 43662/20 27.06.2022 WP (C)/13655/202 C.O. t
7 22 2 No-
12)
WRIT
BRANCH (Sea
22 43665/20 WP (C)/15613/202 (DIVIST |t
8 4 M.D.BISWAL 29 27.06.2022 2 C.O. ON No-
BENCH- 116)
2)
(Sea
22 43666/20 WPC (OAC) /1933/2 t
5 2 D.RAY 5 27.06.2022 |7 ¢ c.o. No-
116)
WRIT
(Sea
BRANCH
23 4 J.P.KAR 43667/20 27.06.2022 WP (C) /26071/202 C.0O. (DIVISI t
0 22 1 No-
ON 111)
BENCH)
(Sea
23 43668/20 WPC (OAC) /1796/2 t
e D.RAY 5 27.06.2022 |(; ¢ c.o. Noo
111)
(Sea
23 43671/20 ABLAPL/13646/20 t
PR R.K.DAS 5 27.06.2022 | c.o. Voo
111)
(Sea
23 SIDHARTH 43672/20 GENERA |SECOND t
36 SANKAR DAS |o2 27.06.2022 RSA/304/2010 y DPEAL Mo
3)
(Sea
23 1y s M sINGH  |13674/20 |15 06.2020 WP(C)/15389/202 | t
4 22 2 No-
3)
(Sea
23 |, S M SINGH 43675/20 |, (o 500, WE(C)/15390/202 |, t
5 22 2 No-
3)
23 |4 R. K. BARIK [43676/20 |27.06.2022 [BLAPL/5711/2022 (C.O. |[CRIMINA |(Sea




6 22 L MISC- |t
1 No-
5)
23 43678/20 crIMINA |(5°2
7 R. K. BARIK 52 27.06.2022 |BLAPL/5711/2022 L MISC- No-
1 (@]
5)
(Sea
23 HIMANSHU 43680/20 t
5 KUMAR BHOL 5 27.06.2022 |BLAPL/293/2022 No—
5)
(Sea
23 43682/20 CRIMINA |,
9 A.K. MISHRA | 27.06.2022 BLAPL/333/2022 L MISC- | _
3 14)
(Sea
24 D SETHI 43686/20 27 .06.2022 WP (C)/15120/202 t
0 22 2 No-
14)
(Sea
24 N.K. 43689/20 t
1 SATAPATHY 55 27.06.2022 |BLAPL/308/2022 No-
14)
(Sea
24 L.N.RAYATSIN 43690/20 WP (C)/15490/202 t
5 GH 52 27.06.2022 5 No-
14)
(Sea
24 J P KAR 43691/20 27.06.2022 WP (C)/15430/202 t
3 22 2 No-
14)
(Sea
24 NIRMAL KUMAR 43692/20 t
4 SATAPATHY 52 27.06.2022 |BLAPL/309/2022 No-
14)
(Sea
24 S M SINGH 43693/20 27.06.2022 WP (C)/15393/202 t
5 22 2 No-
14)
(Sea
24 B. N. sagu |23%94/20 oo 06.2022 [BLAPL/86/2022 t
6 22 No-
14)
(Sea
24 S.M.SINGH 43695/20 27.06.2022 WP (C)/15391/202 t
7 22 2 No-
14)
(Sea
;4 SAMIR BARIK §§696/2O 27.06.2022 BLAPL/312/2022 ;O_

14)




(Sea

24 P. K. MISHRA 43697/20 27.06.2022 |BLAPL/367/2022 t

9 22 No-
14)
(Sea

25 A. K. 43699/20 t

0 MOHANTY 5 27.06.2022 BLAPL/348/2022 No-
14)
(Sea

25 N.ROUT 43703/20 57 . 06.2022 ABLAPL/8381/202 t

1 22 0 No-
14)
(Sea

25 B. SINGH 43704/20 27.06.2022 ABLAPL/9503/202 t

2 22 0 No-
14)
(Sea

25 P.K.BARIK 43706/20 27.06.2022 |ABLAPL/551/2020 t

3 22 No-
14)
(Sea

25 R. C. 43708/20 t

4 MOHARANA 5 27.06.2022 BLAPL/3160/2021 No-
14)
(Sea

25 7. 3. SAHOO 43709/20 57 . 06.2022 ABLAPL/4076/202 t

5 22 2 No-
14)
(Sea

25 SITANSU 43710/20 WP (C)/15384/202 t

6 MOHAN SINGH (22 27.06.2022 2 No-
14)
(Sea

25 SITANSU 43711/20 WP (C)/15381/202 t

7 MOHAN SINGH (22 27.06.2022 2 No-
14)
(Sea

25 M. N . MOHANTY 43712/20 27 06.2022 ABLAPL/5073/202 t

8 22 2 No-
14)
(Sea

25 M/S DILIP 43715/20 WPC (OA) /1814/20 t

9 KUMAR SAHU 22 27.06.2022 15 No-
14)
(Sea

26 S.K.SINGH 43718/20 27.06.2022 BLAPL/4224/2021 t

0 22 No-
14)
(Sea

26 SITANSU 43719/20 27 .06.2022 WP (C)/15385/202 ¢

1 MOHAN SINGH (22 : : 2

No-




14)

(Sea
26 R.K.MALLICK 43720/20 27.06.2022 |BLAPL/4202/2021 t
2 22 No-
14)
(Sea
26 SITANSU 43721/20 WP (C)/15386/202 t
3 MOHAN SINGH |22 27.06.2022 2 No-
14)
(Sea
26 SITANSU 43723/20 WP (C)/15388/202 t
4 MOHAN SINGH (22 27.06.2022 2 No-
14)
(Sea
26 R.K.MALLICK 43724/20 27.06.2022 |BLAPL/4201/2021 t
5 22 No-
14)
(Sea
26 B.SINGH 43725/20 27.06.2022 |BLAPL/3966/2021 t
6 22 No-
14)
(Sea
26 M.R.sapo0 (23729720 o0 06,2022 [BLAPL/3959/2021 t
7 22 No-
14)
(Sea
26 R.K.MAHABHOI 43731/20 27.06.2022 |BLAPL/3188/2021 t
8 22 No-
14)
(Sea
26 G.JAYASINGH 43733/20 27.06.2022 |BLAPL/2718/2021 t
9 22 No-
14)
(Sea
27 43734/20 CRMINAL |t
5 RAHUL SETHI |2 27.06.2022 |CRLMC/557/2022 MISo-2  |No-
11)
(Sea
27 R.K.MALLICK 43735/20 27.06.2022 |BLAPL/1804/2021 t
1 22 No-
11)
(Sea
27 P. R. SWAIN 43738/20 27.06.2022 |[WP(C)/1945/2017 t
2 22 No-
11)
(Sea
CRIMINA
§7 B.SINGH 2739/20 27.06.2022 |CRLMC/3234/2017 L MISC- ;O_
3 14)
i7 M. NAYAK 3;740/20 27.06.2022 ZP(C)/15552/202 éSea




No-
14)
(Sea
27 g p.K.parIpA | 23741/20 150 06 2022 Maca/71/2021 t
5 22 No-
14)
(Sea
CRIMINA
2714 |c.sAmoo 23743720 157 06.2022 |BLAPL/149/2021 L mIsc- |-
3 18)
(Sea
27 |, . NAYAK 43744/20 |0 oo o4, WP(C)/15551/202 t
7 22 2 No-
18)
(Sea
27 |, A vomary 43745720 |0 oo 50, [BBLAPL/3660/202 t
8 22 2 No-
18)
(Sea
27 |, 4 % panpa (23747720 o (o oo WP (C)/15513/202 t
9 22 2 No-
18)
(Sea
28 |, A vomanTy 43748720 |0 oo ,0,, ABLAPL/3655/202 t
0 22 2 No-
18)
(Sea
28 1 T.BAG 43749720 159 06.2022 WP (C)/6187/2022 t
1 22 No-
18)
(Sea
28 JYOTT RANJAN 43750/20 WP (C) /15585/202 £
ol SAmO0 o 27.06.2022 |7 oo
18)
(Sea
28 13 R.K.BARIK  |23751/20 o9 06.2022 [BLAPL/5175/2021 t
3 22 No-
18)
(Sea
28 |, . NAYAK 43752/20 | oo [WP(C)/15549/202 t
4 22 2 No-
18)
(Sea
28 |5 B.K.DAS 43755/20 |, 06.2022 IBLAPL/5175/2021 t
5 22 No-
18)
(Sea
CRIMINA
28 |3 SUBRAT KUMAR |43756/20 |, ¢ 5055 |cRIMC/1668/2022 L MISC- |©
6 DAS 22 No-
1
1)
28 |4 B.N.DASH 143759/20 |27.06.2022 |CRLMP/1028/2022 [C. |(Sea




7 22 £
No-
1)
28 43760/20 CRIMINA ésea
8 B.BEHERA 29 27.06.2022 |BLAPL/5193/2022 L MISC- No-
3 12)
(Sea
28 M.DAS 43761/20 |5 06,2022 IBLAPL/5190/2021 t
9 22 No-
12)
(Sea
29 p.K.BEHERA |23702/20 |10 16 2022 [BLAPL/5073/2021 t
0 22 No-
12)
(Sea
29 o prapmay 43764720 | (.  |ABLAPL/3721/202 t
1 22 2 No-
12)
(Sea
29 o k. surag | |43765/20 | o |ABLAPL/7290/202 £
2 22 0 No-
12)
(Sea
29 SAMIR BARIK |23707/20 150 06.2022 |CRIMC/2932/2014 t
3 22 No-
12)
(Sea
CRIMINA
2 p.k.BARIK |25 °%/20 127.06.2022 cRIMC/540/2018 L MISC- |-
1
1)
(Sea
29 43770/20 CRIMINA |
5 B. BEHERA 29 27.06.2022 |CRLMC/1314/2022 L MISC- No-
1
7)
(Sea
29 s.croupaury |23771/20 150 06.2022 WP (C)/13115/202 t
6 22 2 No-
7)
(Sea
CRIMINA
29 7. R, pas 23772720 150 06.2022 |CRLMC/1610/2022 L MISC- |©
7 22 No-
1
1)
(Sea
29 R.K.BARTK 23773720 |59 06.2022 [Wp(C)/3177/2022 t
8 22 No-
1)
(Sea
2 a. k. gmna 23779720 199 06,2022 crLMC/1485/2012 .




(Sea

30 JYOTI 43779/20 t
0 PRAKASH KAR |22 27.06.2022 |CRLMC/1525/2022 No-
1)
(Sea
30 k.p.BEHERA  |2280720 o9 06.2022 [BLAPL/4492/2021 t
1 22 No-
1)
(Sea
30 G.JAYASINGH 43781/20 27.06.2022 |BLAPL/4344/2021 t
2 22 No-
1)
(Sea
30 p. ®. swarn |23783/20 |10 06.2022 CRIMC/566/2022 t
3 22 No-
1)
(Sea
30 43784/20 CRIMINA 1,
1 D.PARIDA 25 27.06.2022 |BLAPL/4311/2021 L MISC- No-
1 (e}
5)
(Sea
30 PRATAP KUMAR (43785/20 WP (C)/14437/202 t
5 BARIK 22 27.06.2022 2 No-
5)
(Sea
30 s K. BISWAL 43786/20 57 . 06.2022 WP (C)/14437/202 t
6 22 2 No-
5)
(Sea
30 BIJAY KUMAR [43790/20 ABLAPL/5194/202 t
5 DAS 25 27.06.2022 5 No-
5)
(Sea
30 SURYA KANTA (43791/20 t
3 DRADHAN 55 27.06.2022 |BLAPL/5126/2022 No-
5)
(Sea
30 MANOJ KUMAR [43799/20 WP (C)/13395/202 t
9 MOHANTY 22 27.06.2022 2 No-
5)
(Sea
31 P. R. SWAIN 43804/20 27.06.2022 |[WP(C)/1945/2017 t
0 22 No-
5)
(Sea
31 RAJ KUMAR 43811/20 t
1 SUTAR 52 27.06.2022 |BLAPL/365/2022 No-
5)
(Sea
;1 C. K. BARIK §§813/20 27.06.2022 BLAPL/1493/2022 t

No-




(Sea
3l 5.K.BISWAL |-5021/20 1h9 06,2022 (TR (C)/14344/202 e
3 22 2 ow
5)
(Sea
3Ly S.K.BISWAL |22822/20 |55 06.2022 [ (C)/14378/202 t
4 22 > No-
5)
(Sea
Sl N.ROUT 43823/20 | 5 o 05, WP(C)/14378/202 N
S 22 P oo
5)
(Sea
Ly 5.K.BISWAL |-5024/20 159 06.2022 (TR (C)/14381/202 ‘
6 22 > Now
5)
(Sea
3l N.ROUT 43825/20 | 5 o 05, [WP(C)/14381/202 N
7 22 P No-
5)
(Sea
31, D SAHU 43831720 155 06.2022 |CRLMC/1072/2022 €
° 22 No-
5)
(Sea
31, X SAHOO 43833/20 |, ¢ 505, [WP(C)/10192/201 t
9 22 4 No-
5)
(Sea
2 s A.K.NAYAK  [13835/20 159 g6.2022 [WE(C)/15207/202 t
0 22 > Now
5)
(Sea
32 g 5 k. panpa 43836720 | o oo, [WP(C)/15207/202 t
! 22 2 No-
5)
(Sea
32 R. K. 43837/20 WP (C) /37866/202 t
2 [**  MaEABHOT 22 27.06.2022 |4 o
5)
(Sea
WRIT
32 g R. . pEHURT 43841720 |0 6 50ap [WP(C)/15486/202 e It
3 22 2 ; ow
25)
CRIMINA |(Sea
32 43844/20 L .
L3 N.SAHOO e 27.06.2022 |CRLREV/122/2022 REVISTO o
N 1)
32 43847/20 sEconp [(sea
=3 L.MOHANTY | 2 27.06.2022 [RSA/419/2017 S emar |




No-

1)
(Sea
32 TRILOCHAN  |43850/20 WP (C) /11562/202 t
. s o 27.06.2022 | .
1)
(Sea
WRIT
32 D.RAY 43851720 |9 06.2022 WP(C)/1865/2015 BRANCH- |°
7 22 o No-
64)
(Sea
32 SURESH CH. 43852/20 t
: e o 27.06.2022 |CRLMC/1696/2011 .
64)
(Sea
32 DILLIP Ray |23879/20 o0 16 2022 |contc/3143/2022 t
9 22 No-
64)
(Sea
33 s. . prswar 2311720 o0 06 2022 [wp(c) /865472022 t
0 22 No-
64)
WRIT
BRANCH (Sea
33 43912/20 WP (C) /13279/202 (DIVISI |t
; G.R.PATRA | > 27.06.2022 | o o
BENCH- 1106)
2)
(Sea
33 SIBA PRASAD [43913/20 t
2 A0 o 27.06.2022 |BLAPL/3712/2022 o
116)
(Sea
33 R. DAS 43914720 |9 6.2022 [BLAPL/3823/2022 t
3 22 No-
116)
WRIT
BRANCH (Sea
33 MADHABANANDA 43916/20 27.06.2022 WP (C)/13241/202 (DIVISI |t
4 MOHANTY 22 : : 2 ON No-
BENCH- 116)
2)
(Sea
2’ canesH saHo0 23272720 127.06.2022 |BLAPL/4060/2021 o
116)
(Sea
33 D.K.MOHAPATR |43923/20 27.06.2022 |[FAO/715/2020 t
6 A 22 No-
116)

NIC







